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.. Demolitlon of Hutments for N.B.C.C.
. Workerg
780. SHRI V. NARAYANASWAMY .
SHRI GURUDAS DAS GUPTA :
s’ SHRI CHATURANAN MISH-
RA :

Will the Ministey of URBAN DEVE-
LOPMENT be pleased to state:

(a) whether it is a fact that {he hut-
mentg for the construction workers of Na-
tional Building Construction Corporation
nrear Jawaharlal Nehru Stadium recently
demolisheq by Government;

(b) if so. what are the reasons taere-
for ; and

(c) whether there is any direction from
court to protect these hutment dwellers

'
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againsy demolition and the same ig bemg
ignoreq by the authoritiesy

THE MINISTER OF STATE IN THE
MINISTRY OF TURBAN DEVELQP-
MENT (SHRI DALBIR SINGH): (a)
No. However some unauthorised hutments

not belonging to the construction workers -

of NBCC o¢n the plot on which the build-
ing of the Departmeny of Electronics , is
ander construction were demolished/re-
moved.

(b) The hutments hag to be demolish-
ed}lremoved because these were unautho-
rised. . Y

(c) At the time of demclition|removal
of the unauthorised hutments on 28-3-87
no court order restraining the demolition|
removal ig reported to be available with
the Departmert of Electronics. A com-
munica‘ion from the Dy. Registrar, Hon™
ble High Court of Delbi, Delhi was how-
ever, received by them on 31-3-1987 after
the demolition/removal of these un,\utho-

" rised hutments

Per Capita Availability of Milk

781. SHRI V. NARAYANASAMY:
Will the Minister of AGRICULTURE be
pleased to state:

(a) Whethe; it i a fact that the In'dian
Dairy Corporation h.s not. improved its
performance in spite of the introduttion
of the Operation Flood 11 and Operation
I‘lood-III

(b). Whether lt is
1984-85 target pe, capita requirement wad
£20 grams per day and the Corporation
has achieved only 144 grams per day; and

(¢} if so, what are the steps taken by
Government to increase the milk produc-
tiong

X L

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHR1 YOG-
ENDRA MAKWANA):

for which it was set up. Operation Flood
Project, implemented with financial assis-
tance from Indian Dairy Corporation has
made rapid progresg in the recent yearsin

(a) Indian Dairy
. Corporation continueg to perform the role

E]

a fact that as per
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terms of the number of Dairy  Coopera:
tive Socicties organised, their membership,
milk’ procurement,
processing, capacities.

() The gstimated milk production in
the country during the year 1984-85 .was
41.0 xrglhon tonnes - (provisional).
on this and the mid-yeay population in
1984.85 the per qapita availability ~ of
milk for that year was estimated dt 152
grams - per day.

(<) Following measures have been
taken -for ‘jncreasing milk production’ in
the country anq for promoting cattle/
buffalo development on scientific lines with'
a view to .improve their health and pro-
ductivity: o

(i) Genetic improvement of gpation-
aiity important cattle breeds by selective
breeding ip thejr home-tracts and up-
gading in other selected areas ;

(ii) Cross-breeding of non-descript
low producing cattle with exotic dairy
breeds;

G Progressive genetic improvement
of important buffalo breeds by selective
breeding and upgrading of non-descript
tuffaloes for improvement -in milk
yields;

-(iv). Deve'lopment of feed and fodder
resources jpn order to provide adequate
nutrition to livestock;

(v) Organisation of effective animal
bealth services to support the produc-
tion programme;

(vi) Operation Flood Project also
envisages enlarging ¢he  infrastructure
for providing inputs for increased - milk
production. ang marketing through mitk
producers’ Cooperative Societies

Integrated Tribal Development Programme

782. SHRI BIR BHADRA PRATAP
SINGH :
SHRT BHAGATRAM MANHAR:

Will the Minister of WELFARE be

pleased to state:

(a) whethe, it is a fact that Integrated
Tribal Development Project has mot s0’

milk ‘marketing - and |
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far- been implemented by the States ol
Uttar Pradesh and Madhya Pradesh; and

(b) lf 50, what are the reasong therefor -
ang what steps the Central Government
propose to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI GIRI-
DHAR GOMANGOQ): (2) No, Sir. Uttar
-Pradesh -hag one Integrated Tribal -Deve-
lopment Project (ITDF) and Madhya
Pradesh has 42 ITDPs,

(b) Does not arise.

Schemes for Tribals Below Poverty-line

_,783. SI'RI BIR BHADRA PRATAP
JINGH:

SHRI BHAGATRAM MA\IHAR

will the-mester of WELFARE be ~
pleased to state:

(a) what are the details of the tribals
living below the poverty-line in various
States;

(b) what steps .Government propose to
take for bringing up these tribals above

_the poverty-line; and

(c) what scheme have been formulated -
by the Central Government for the wel-
fare of these tribes and wha; assistance
have beey extended to these tribes during
the last 2 years?

THE DEPUTY MINISTER IN THHE
MINISTRY OF WELFARE (SHRI GIR-
IDHAR GOMANGO): (a) The working
Group on the Developmeny of Scheduled
Tribes during Seventh Five Year Plan
estimated that about 85 lakl® Scheduled
Tribe families were to be economically
assisted (o crdss the poverty line,

" (b) and (c¢) Family beneficiary orient-
ed programmes are taken up to economi-
cally. assist the ST families below the
poverty-line undey IRDP/TTDP  covering
various sectors of ‘development such as,

agriculture, horticulture, minor jrrigation,
animal husbandry,  fisheries, sericulture,
forestry, village and cottage  industries.

The Central Government provides Special
Control -Assistance to the States/UTs for
Tribal sub-plan Programmes. Such Cent-
ral Assistance released during 1985-86 and

™



